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Title: The Minister of Parliamentary Affairs informed the House that the Government will appoint a retired Judge to hold an
inquiry to look into matter on reported lobbying for FDI in India by Walmart.

MADAM SPEAKER: Question Hour.
...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): Madam, I
just want to say something.

MADAM SPEAKER: Yes.

SHRI KAMAL NATH: Madam, yesterday I had shared the concern of hon. Members on the Press reports concerning
Walmart. I had also informed the House that the Government had no hesitation in having an inquiry. Today I would like to
inform the House that the Government will appoint a retired Judge to hold an inquiry into the media reports concerning
Walmart. We will make this a time-bound inquiry so that as fast as possible, the House is informed of its results.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Would it be by a retired Judge of the Supreme Court or the High
Court? ...(Interruptions)

MADAM SPEAKER: Let him complete.

...(Interruptions)
off iclog BaR (Bionwdl): yfH BIE B RerE oot A soraarst w2y ...(Interruptions)
MADAM SPEAKER: You please address the Chair.

...(Interruptions)

off @l offel: dol 3IMU AdD IS ol 1w &, MU AT IS BI3A D 82 Hl & SifSteem s DIS Adla oidl & b RIS Siel A SolaarBt
PAC, Al 311U H3I 3ol ST DU DD § SifSesT, ...(Rigerer)

MADAM SPEAKER: Question Hour. Question 261. Shri Satpal Maharaj.



